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Assessment of energy demand

*323.SHRI DHARAM PAL SABHARWAL : Will the Minister of POWER be pleased to state:



(a) whether the energy demand in the country is increasing;
(b) if so, what would be the energy demand during the next five years, year-wise;

(c) whether Government is aware that the Asian Development Bank (ADB) has given

projections for energy demand in India, due to large scale industrialization and urbanization; and
(d) if so, the reaction of Government to the projections made by ADB?

THE MINISTER OF POWER (SHRI SUSHILKUMAR SHINDE): (a) to (d) A Statement is laid on
the Table of the House.

Statement

(a) Yes, Sir. The energy demand in the country over the years has registered an increasing

trend.

(b) The Expert Committee of Planning Commission on Integrated Energy Policy has projected
total primary commercial energy requirements under different GDP growth rate scenarios and falling /
constant elasticity of demand to GDP growth rates for the terminal years of 11th and 12th Five Year
Plans. According to the report of the Expert Committee the projections under various GDP growth
rates and elasticity scenarios range from 521 to 570 Million Tonne of oil equivalent (Mtoe) for the year
2011-12 and 684 to 807 Mtoe for the year 2016-17. The demand forecast for electricity has been made
by the 17th Electric Power Survey (EPS) Committee on year-wise basis upto 2011-12 and also for the
terminal year of 12th Plan (2016-17). According to the 17th EPS, the requirement of electrical energy
at the power station bus bars during 2010-11, 2011-12 and 2016-17, would be 906.32 Billion Units,
968.66 Billion Units and 1392.01 Billion Units respectively.

(c) and (d) The Asian Development Bank, in their policy paper on "Energy Policy" released in
June, 2009, have given projections in respect of energy demand in Asia for the year 2030. Country-

wise projections of the energy demand are not available in this Policy Paper.

it et T [yare : WX, 179 gelfae waR 99 F qarfas s v fasrel o @ua geft o
S W fernr g & ad 2010-11 H RSl B @wud 906.32 fferw gfre, ad
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St & g8 Yo Ared] § & MU ST STegT W TR Bl UIITH 9131 T, IS S Hiolae 8, ITP]
D -HE! MG 3R HY T MG 2

SHRI BHARATSINH SOLANKI: Mr. Chairman, Sir, the hon. Member desires to have ultra mega

power plants at different places in the country for increasing the energy supply. Four projects are
already going to come up; one is about to commence in Gujarat; another in Andhra and one in M.P.;
and one more has been issued for which certain requirements, including the MoU, etc., are being
fulfilled, is going to come up. We would like to go in for more and more ultra mega power plants in

the country. Sir.



it &Rt O [yaTe : W), § oMUk A § {3 S | 98 S 9 F g% 5w | faoren &
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SHRI BHARATS1NH SOLANKI: Electricity charges are fixed according to State regulations. That
is the policy under the Electricity Act, according to which, States regulators are competent to decide
their rates. Different States have different rates. The hon. Member desires to have economical rates
for electricity, which is, of course, desirable; that is why the Government of India, the hon. Prime
Minister and the Ministry also wishes that we generate more and more power and that we match the
demand. Sir, rates for electricity are going to be lower in the coming times.

sft ifre eredt : ¥R, 9 g1 & 31X 7th largest produce & energy %, afd consumption &
FART TR Ti9aT §1 T & 383 ST energy per capita 9 consume XA ©, that is the lowest.
S ITA9[E 50 URUC UIeIR & U gelfasRict el 81 § 3T J1eqd § A= #341 Sff | o
T E o6 19 U T Wi © T Siet R golfagRict e T8 7, 981 9@ o safag R
Solfae et STeg & STeq UEATGI, 98 &d 0@ §H HR qIEH?

SHRI BHARATSINH SOLANKI: Sir, the hon. Member wishes every household in India to get
electricity. Under the Rajiv Gandhi Grameen Vidyutikaran Yojana, Government aims at providing

access of electricity to rural households and free electricity connection to every BPL household by
2012. There was a huge gap when we became Independent because the power generated was very
limited. Now, in this Five Year Plan, we envisage addition of about 78,000 MW. That is the way we
are going to go ahead.

DR. C. RANGARAJAN: Sir, capacity addition during the Tenth Plan fell short of the target that
was fixed for the Tenth Plan. | want to ask the hon. Minister whether capacity addition during the
Eleventh Plan is taking place according to the schedule or whether there is a shortfall even there.

SHRI BHARATSINH SOLANKI: The hon. Member is concerned about the shortfall and the new
projections. We has problems with respect to hydro projects, man power, machinery and other
things. Our Ministry is looking into it seriously and we hope that we will be able to reach very close to
the Eleventh Plan target.

SHRI T.K. RANGARAJAN: Sir, | want to know from the hon. Minister as to how much energy
shortage is there in Tamil Nadu today and how the Central Government is going to help Tamil Nadu
to meet this energy shortage.



SHRI BHARATSINH SOLANKI: Sir, the supplementary put by the hon. Member does not arise
out of the main question. The hon. Member should put a separate question for it.

MR. CHAIRMAN: This is not related to the main question. ...(Interruptions)...
*324, * [The questioner Shri Sabir Ali was absent. For answer vide page 23 /'nfra]

*325, * [The questioner Shri Nandi Yellaiah was absent. For answer vide page 27 /nfra]
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Recovery of increased amount from set-top box users

[0*326. SHRI RAVI SHANKAR PRASAD 00
SHRI SHIVANAND TIWARI:
Will the Minister of INFORMATION AND BROADCASTING be pleased to state:

(a) whether it is fact that following announcement of hike in customs duty on set top box, a
decision has been taken to recover this amount from consumers;

(b) if so, the details in this regard; and

(c) whether, in view of the protection of consumers, interests, Government would intervene for
uniform distribution of the hiked customs duty ?

THE MINISTER OF INFORMATION AND BROADCASTING (SHRIMATI AMBIKA SONI): (a) to
(c) A Statement is laid on the Table of the House.

DOrigina\ notice of the question was received in Hindi.
(kg # e w1 #f <fa 2 TS EIRT g 1T

000The question was actually asked on the floor of the House by Shri Ravi Shankar Prasad.

10



